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THE STATE OF UTTARAKHAND
B/LL, 1994

SHRI CHATURANAN M SHRA
(Bihar): Sir, 1T move for leave to in‘ro-
duce a Biil to provide for ths establish-
ment of the Uttarakhand by recognisa-
tion of the existing sta‘e of Uttar Pra-
desh and for matters coxnected there-
with,

The qutestion was pui and the miotion
was adopted.

SHRI CHATURANAN  MISHRA:
Sir, 1 introduce the Bill. -
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The dquesiion was put and the motion
was adopted, ..
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The question was pup and the mofion
was adopted.
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Menace of roads
Bill, 1995

THE INTER-STATE RIVER PRO-
JECTS, @REHABILITATION OF
OUSTEES) BILL, 1955

SHRI SURESH PACHCURI (Madhva
Pradesh): ST, 1 beg to move for leave
o introduce a Bill to provide for the
rchabilitation of oustees, parncularly of
Adivasjs, whose immovable property is
acquired {or Inter-State River Project by
the Covernment and fo, motlery con-
nected therewith and incidental thersto.

The question was pu: and the motion
was adopted.

SHR! SURESH
istroduce the Bill,
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PACHGURI: Sir, 1

PAYMENT OTF OLD AGE
LOWANCE BILL, 1995

SURY RIS DPACHOURI (Madhya
Pradesh): S8, I beg {0 move for leave
‘s introluce a Bill to provide or the
caymong of oli ags  allowance by <he
"tate (o e farmers and for matters con-
seted” therewith,

The cuestion was
vas adosteld,

SHRI SURESH PACHOURI: Sir, I
wotroduce the  Bill

puf and the motion

DRIAVENTION OF CATTLE
MENACE ON ROADS BILL, 1995

GHRI SURESH PACHOURI (Mfadhya
[radesh): Sir, T beg to move for Icave
{y introdice a Bill @, provide for the
savention of cattle stroving on roads
¢ 1 ohsr public places, csusing thereby
f ral road accidenfs and defiiement of
i ‘blic places, by providing deterrent
r~mishments for the caltle owperg who
0t their cattle stray on roads and other
riaces to feed om litter and also forthe
impounding and public auction of such
s'rayine cattle and for mntiers connected
therewi,
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The question was put and the motion
was adopted,

SHRI SURESH PACHOURI:
introduce the Biil.
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